1 LD-VC-CW-68-2020

IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-CW-68-2020

Nekheta Fernandes ... Petitioner
Versus
State of Goa & Ors. ... Respondents

Shri G. Teles, Advocate for the Petitioner.

Shri G. Shetye, Additional Government Advocate for the Respondents
No.1 & 2.

Shri J.E. Coelho Pereira, Senior Advocate with Shri V. Korgaonkar,
Advocate for the Respondents No.3 to 5.

Coram:- DAMA SESHADRI NAIDU, J.

Date:- 25" AUGUST 2020

P.C.:

Post the matter on 01.09.2020.

DAMA SESHADRI NAIDU, J.
NH

NITI K it
HALDAN KAR Date: 2020.08.25
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